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Rajasthan State Pollution Control Board

FORM I

Application for Consent to Operate under section 21

of the

Air (Prevention and Control of Pollution) Act, 1981

Print Date: 1/24/2025

 

From:- Date: 28/12/2024

S. KANKARIYA WIRE AND CABLE Khasra No. 33/1, Desuriya Kharlaon, Naguar Road, Jodhpur(Raj.) jodhpur Jodhpur

To, Unit ID: 139907

Regional OfficerSPL-I, Phase-I, Basni Ind Area, JodhpurPhone: 0291-2723225 Application ID: 389261

Application Type: CTO AIR/WATER - Fresh

Disposing Authority: Jodhpur (Urban)

 

Address: SPL-I, Phase-I, Basni Ind Area, Jodhpur

Sir,

I/We hereby apply for obtaining

     

Consent, in Form No. I under section 21 of the Air (Prevention and Control of Pollution) Act, 1981 (No. 14 of 1981) for Consent to

Operate any industrial ,  plant owned by S. KANKARIYA WIRE AND CABLE (Name of Director/ proprietor/ partner etc.)

Part I: General Information

A. Details of Industry/ Activity/ Service/ Operation/ Process:-

a. Name of Industry/ Activity/ Service/ Operation/ Process S. KANKARIYA WIRE AND CABLE

b. Name and Designation of the Applicant Subham Kankariya Proprietor

c. Correspondence Address Khasra No. 33/1, Desuriya Kharlaon, Naguar Road,

Jodhpur(Raj.)

Village/ Area jodhpur

Street/ Locality/ City jodhpur

Tehsil Jodhpur

District Jodhpur

Pin Code 342037

Telephone No. (including STD Code) 0-8094006001

Mobile No. 8094006001

E-Mail Address dskhariya@gmail.com

Fax No. -

d. Site Address S.Kankariya

Khasra No 33/1, Desuriya Kharlaon, Naguar Road,

JodhpurRaj

Plot No./ Khasra No. Khasra No 33/1

Village/ Area jodhpur

Street/ Locality/ City jodhpur

Tehsil Jodhpur

District Jodhpur

State Rajasthan

Pin Code 342037

Telephone No. (including STD Code) 0-

Mobile No. 8094006001

Fax No. 0-

Email Address kms0291@yahoo.com

e. Plot Area/ Mining Lease Area N/A N/A

f. Land classification

(a) Industrial or No

(b) Commercial, or No

(c) Agriculture, or No

(d) Residential, or No

(e) Other than above No

g. Whether covered under Aravalli Notification N/A

h. Whether requiring authorization under the rules dealing

with Hazardous Waste notified under Environment

(Protection) Act, 1986 and quantity of used/ waste oil is 

5 KL

i. Whether covered under EIA Notification, 2006 N/A
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j. Gross Built up Area N/A

k. Consent is applied for

(Entire Industry/ Activity/ Service/ Operation/ Process or

Part thereof- please specify)

Fresh

l. Category of Industry/ Activity/ Service/ Operation/

Process

Orange

m. Scale of Industry/ Activity/ Service/ Operation/ Process Small

n. Status of Application/ Activity/ Service/ Operation/

Process

Proposed

o. Total Capital Investment (without depreciation) in

Industry/ Activity/ Service/ Operation/ Process (as per

Project Report/ CA Certificate) for which consent is

applied (Rs. in lacs)

351.06

p. Date of Commissioning

q. Total number of employees (including contractual

workers) in the Industry/ Activity/ Service/ Operation/

Process (maximum)

9

r. Total number of residents in the colony; if any

within the premises of the establishment

N/A

N/A

s. Installed Capacity of the Industry/ Activity/ Service/ Operation/ Process

N/A

t. No. of working days in a year 300

u. No. of shifts per day 1

v. Electric connection number and name S. KANKARIYA WIRE AND CABLE

B. Surrounding Details:-

S. No. Which of the following features exist within 1 km of the site

1. Human Settlement (Village/ City/ Town) N/A

2. Water body N/A

3. Industrial area (Specify) N/A

4. Any major industry (Specify) N/A

Part II: Information related to Industry/ Activity/ Service/ Operation/ Process

(a) Raw Material Details:

S. No. RM_NAME NatureName Name
Consumption(With

Unit)

Nature(Solid, Liquid,

Gas)

Storage Capacity

(With Unit)

186012
Copper Rod and

Aluminium Rod
Solid

 Copper Rod and

Aluminium Rod
500, KG PER DAY Solid 500, KG PER DAY

(b) Product/ By Product/ Service/Activity details

S. No. Name
Quantity/ Capacity (With

Unit)

Product or By Product or

Service
Storage Capacity

 41660
PVC Insulated Copper and

Aluminum Cable
20000, METERS PER MONTH Product 20000

(c) Electric Energy/Water Requirement (Kilo Watt/Kilo liter per Day)

Not Applicable...

(d) Water Consumption Details (Kilo liter per Day)

SrNo Source of Water Boiler / Cooling Domestic Industrial Process Others

 251293 Any Other 0 2 0 0

Part III: Information related to Effluent Generation, Treatment and Disposal

(a) Effluent Generation & Disposal Details

S. No.
Type of Effluent(Trade/

Domestic)

Quantity of Effluent

Generated (KLD)

Recycled in the

Process/ Activity (KLD)

Disposed/ Discharged

(KLD)
Mode of Disposal

 138033 Trade Effluent 1 0 1
Septic Tank and

Soakpit

(b) Mode Of Treatment and disposal

N/A

(c) Type of treatment system installed

N/A



Part IV: Information related to Air Pollution and Control Systems

(a) Air Emission Details

                       A- Process Stacks

S. No.
Stack attached to

process

Stack height from

ground level (in meter)

Details of Air Pollution

Control Measures
Probable pollutants

Infrastructural

monitoring facility (Yes/

No/ Not required)

 130433 D.G set 7.50

ACOUSTIC

ENCLOSURE,ADEQUAT

E STACK HEIGHT,

Yes

130434 Electric Furnace 15.00
ACOUSTIC

ENCLOSURE,
Yes

                       B- Flue gases stacks

Not Applicable...

                       C- Fugitive emission

Not Applicable...

                       D- Details of D. G. Sets

S.No. Rating (KVA/ KW)
Status of Acoustic

enclosure

Height of Stack (in

meter) Above roof

Height of Stack (in

meter) Above Ground

Level

Infrastructure facilities

for stack emission

monitoring (Yes/ No/

Not required)

 88703 320 (KVA) Yes 2.5 7.5 N

Part V: Information related to Solid Waste:

Not Applicable...

Part VI: Information related to Consent Fee Deposition

DD Number DD Date DD Amount Challan No. Payment mode Token No Transaction Date
Transaction

Status

 126727290 28/12/2024 1000.00
CTO-

AW75854782

Online Payment

(By Rajasthan

Payment

Platform)

126727290
Dec 28 2024

12:00AM
SUCCESS

126912867 31/12/2024 84000.00
CTO-

AW44194368

Online Payment

(By Rajasthan

Payment

Platform)

126912867
Dec 31 2024

12:00AM
SUCCESS

1. I/ We, hereby declare that the information furnished above is correct to the best my/ our knowledge

2. I/We, hereby submit that in case of change, either of the point of characteristic of discharge or the quantity of discharge or its quality, a fresh

application for consent shall be made and until such consent is granted no change shall be made.

3. I/We, understand the State Board and its official authorized in this behalf by the State Board can make necessary changes/ modification in the data

provided by me/ us while deciding the application on the basis of the information provided by me/ us.

Date:- Signature

Place Name

Designation

Seal

Note:

I. Consent application must be accompanied with the fees as specified in the notifications issued by the State Government time to time.

II. Consent fee shall be paid through Bank Draft payable in favour of the Member Secretary, Rajasthan State Pollution Control Board or through ECS or

through e-Mitra/ CSC or Bank Challan or any other facility as per orders issued by the State Board time to time.

III. Documents as per check list as specified by the State Board shall be submitted along with the application.

IV. All documents including consent application form submitted to the State Board shall be signed/ attested by the proprietor/ authorized signatory

along with seal.



Rajasthan State Pollution Control Board

FORM I

Application for Consent to Establish under section 21

of the

Air (Prevention and Control of Pollution) Act, 1981

Print Date: 1/24/2025

 

From:- Date: 28/12/2024

S. KANKARIYA WIRE AND CABLE Khasra No. 33/1, Desuriya Kharlaon, Naguar Road, Jodhpur(Raj.) jodhpur Jodhpur

To, Unit ID: 139907

Regional OfficerSPL-I, Phase-I, Basni Ind Area, JodhpurPhone: 0291-2723225 Application ID: 389258

Application Type: CTE AIR/WATER - Fresh

Disposing Authority: Jodhpur (Urban)

 

Address: SPL-I, Phase-I, Basni Ind Area, Jodhpur

Sir,

I/We hereby apply for obtaining

     

Consent, in Form No. I under section 21 of the Air (Prevention and Control of Pollution) Act, 1981 (No. 14 of 1981) for establishing

an industrial plant/ operation/ process/ activity ,  plant owned by S. KANKARIYA WIRE AND CABLE (Name of Director/ proprietor/

partner etc.)

Part I: General Information

A. Details of Industry/ Activity/ Service/ Operation/ Process:-

a. Name of Industry/ Activity/ Service/ Operation/ Process S. KANKARIYA WIRE AND CABLE

b. Name and Designation of the Applicant Subham Kankariya Proprietor

c. Correspondence Address Khasra No. 33/1, Desuriya Kharlaon, Naguar Road,

Jodhpur(Raj.)

Village/ Area jodhpur

Street/ Locality/ City jodhpur

Tehsil Jodhpur

District Jodhpur

Pin Code 342037

Telephone No. (including STD Code) 0-8094006001

Mobile No. 8094006001

E-Mail Address dskhariya@gmail.com

Fax No. -

d. Site Address S.Kankariya

Khasra No 33/1, Desuriya Kharlaon, Naguar Road,

JodhpurRaj

Plot No./ Khasra No. Khasra No 33/1

Village/ Area jodhpur

Street/ Locality/ City jodhpur

Tehsil Jodhpur

District Jodhpur

State Rajasthan

Pin Code 342037

Telephone No. (including STD Code) 0-

Mobile No. 8094006001

Fax No. 0-

Email Address kms0291@yahoo.com

e. Plot Area/ Mining Lease Area N/A N/A

f. Land classification

(a) Industrial or No

(b) Commercial, or No

(c) Agriculture, or No

(d) Residential, or No

(e) Other than above No

g. Whether covered under Aravalli Notification No

h. Whether requiring authorization under the rules dealing

with Hazardous Waste notified under Environment

(Protection) Act, 1986 and quantity of used/ waste oil is 

5 KL

No



i. Whether covered under EIA Notification, 2006 No

j. Gross Built up Area 0

k. Consent is applied for

(Entire Industry/ Activity/ Service/ Operation/ Process or

Part thereof- please specify)

Fresh

l. Category of Industry/ Activity/ Service/ Operation/

Process

Orange

m. Scale of Industry/ Activity/ Service/ Operation/ Process Small

n. Status of Application/ Activity/ Service/ Operation/

Process

Proposed

o. Total Capital Investment (without depreciation) in

Industry/ Activity/ Service/ Operation/ Process (as per

Project Report/ CA Certificate) for which consent is

applied (Rs. in lacs)

351.06

p. Date of Commissioning 31/01/2024

q. Total number of employees (including contractual

workers) in the Industry/ Activity/ Service/ Operation/

Process (maximum)

9

r. Total number of residents in the colony; if any

within the premises of the establishment

N/A

N/A

s. Installed Capacity of the Industry/ Activity/ Service/ Operation/ Process

N/A

t. No. of working days in a year 300

u. No. of shifts per day 1

v. Electric connection number and name S. KANKARIYA WIRE AND CABLE

B. Surrounding Details:-

S. No. Which of the following features exist within 1 km of the site

1. Human Settlement (Village/ City/ Town)

2. Water body N/A

3. Industrial area (Specify)

4. Any major industry (Specify)

Part II: Information related to Industry/ Activity/ Service/ Operation/ Process

(a) Raw Material Details:

S. No. RM_NAME NatureName Name
Consumption(With

Unit)

Nature(Solid, Liquid,

Gas)

Storage Capacity

(With Unit)

186001
Copper Rod and

Aluminium Rod
Solid

 Copper Rod and

Aluminium Rod
500, KG PER DAY Solid 500, KG/DAY

(b) Product/ By Product/ Service/Activity details

S. No. Name
Quantity/ Capacity (With

Unit)

Product or By Product or

Service
Storage Capacity

 41657
PVC Insulated Copper and

Alunium Cable
20000, METERS PER MONTH Product 20000

(c) Electric Energy/Water Requirement (Kilo Watt/Kilo liter per Day)

Not Applicable...

(d) Water Consumption Details (Kilo liter per Day)

SrNo Source of Water Boiler / Cooling Domestic Industrial Process Others

 251287 Any Other 0 2 0 0

Part III: Information related to Effluent Generation, Treatment and Disposal

(a) Effluent Generation & Disposal Details

S. No.
Type of Effluent(Trade/

Domestic)

Quantity of Effluent

Generated (KLD)

Recycled in the

Process/ Activity (KLD)

Disposed/ Discharged

(KLD)
Mode of Disposal

 138030 Domestic Sewage 1 0 1
Septic Tank and

Soakpit

(b) Mode Of Treatment and disposal

N/A

(c) Type of treatment system installed



N/A

Part IV: Information related to Air Pollution and Control Systems

(a) Air Emission Details

                       A- Process Stacks

S. No.
Stack attached to

process

Stack height from

ground level (in meter)

Details of Air Pollution

Control Measures
Probable pollutants

Infrastructural

monitoring facility (Yes/

No/ Not required)

 130430 Electric Furnace 15.00
ACOUSTIC

ENCLOSURE,
Yes

130429 D.G set 7.50

ACOUSTIC

ENCLOSURE,ADEQUAT

E STACK HEIGHT,

Yes

                       B- Flue gases stacks

Not Applicable...

                       C- Fugitive emission

Not Applicable...

                       D- Details of D. G. Sets

S.No. Rating (KVA/ KW)
Status of Acoustic

enclosure

Height of Stack (in

meter) Above roof

Height of Stack (in

meter) Above Ground

Level

Infrastructure facilities

for stack emission

monitoring (Yes/ No/

Not required)

 88701 320 (KVA) Yes 2.5 7.5 N

Part V: Information related to Solid Waste:

Not Applicable...

Part VI: Information related to Consent Fee Deposition

DD Number DD Date DD Amount Challan No. Payment mode Token No Transaction Date
Transaction

Status

 126727204 28/12/2024 1000.00 CTE-AW41468865

Online Payment

(By Rajasthan

Payment

Platform)

126727204
Dec 28 2024

12:00AM
SUCCESS

126912553 31/12/2024 28000.00 CTE-AW85230491

Online Payment

(By Rajasthan

Payment

Platform)

126912553
Dec 31 2024

12:00AM
SUCCESS

1. I/ We, hereby declare that the information furnished above is correct to the best my/ our knowledge

2. I/We, hereby submit that in case of change, either of the point of characteristic of discharge or the quantity of discharge or its quality, a fresh

application for consent shall be made and until such consent is granted no change shall be made.

3. I/We, understand the State Board and its official authorized in this behalf by the State Board can make necessary changes/ modification in the data

provided by me/ us while deciding the application on the basis of the information provided by me/ us.

Date:- Signature

Place Name

Designation

Seal

Note:

I. Consent application must be accompanied with the fees as specified in the notifications issued by the State Government time to time.

II. Consent fee shall be paid through Bank Draft payable in favour of the Member Secretary, Rajasthan State Pollution Control Board or through ECS or

through e-Mitra/ CSC or Bank Challan or any other facility as per orders issued by the State Board time to time.

III. Documents as per check list as specified by the State Board shall be submitted along with the application.

IV. All documents including consent application form submitted to the State Board shall be signed/ attested by the proprietor/ authorized signatory

along with seal.



Rajasthan State Pollution Control Board

FORM I

Application for Consent to Operate under section 21

of the

Air (Prevention and Control of Pollution) Act, 1981

Print Date: 1/24/2025

 

From:- Date: 26/12/2024

KANKARIYA PLASTO TECHNIQUE BLOCK NO.2,KHASRA NO.29, DESURIYA KHARLOAN, NAGAUR ROAD JODHPUR Jodhpur

To, Unit ID: 118579

Regional OfficerSPL-I, Phase-I, Basni Ind Area, JodhpurPhone: 0291-2723225 Application ID: 389006

Application Type: CTO AIR - Fresh

Disposing Authority: Jodhpur (Urban)

 

Address: SPL-I, Phase-I, Basni Ind Area, Jodhpur

Sir,

I/We hereby apply for obtaining

     

Consent, in Form No. I under section 21 of the Air (Prevention and Control of Pollution) Act, 1981 (No. 14 of 1981) for Consent to

Operate any industrial ,  plant owned by KANKARIYA PLASTO TECHNIQUE (Name of Director/ proprietor/ partner etc.)

Part I: General Information

A. Details of Industry/ Activity/ Service/ Operation/ Process:-

a. Name of Industry/ Activity/ Service/ Operation/ Process KANKARIYA PLASTO TECHNIQUE

b. Name and Designation of the Applicant REKHA DEVI KANKARIYA PARTNER

c. Correspondence Address BLOCK NO.2,KHASRA NO.29, DESURIYA KHARLOAN,

NAGAUR ROAD

Village/ Area JODHPUR

Street/ Locality/ City JODHPUR

Tehsil Jodhpur

District Jodhpur

Pin Code 342304

Telephone No. (including STD Code) 0-

Mobile No. 8239199675

E-Mail Address subhakankariya@gmail.com

Fax No. -

d. Site Address KANKARIYA PLASTO TECHNIQUE

BLOCK NO 2,KHASRA NO 29, DESURIYA KHARLOAN,

NAGAUR ROAD

Plot No./ Khasra No. 29

Village/ Area JODHPUR

Street/ Locality/ City JODHPUR

Tehsil Jodhpur

District Jodhpur

State Rajasthan

Pin Code 342304

Telephone No. (including STD Code) 0-

Mobile No. 8094006012

Fax No. 0-

Email Address subhamkankariya@gmail.com

e. Plot Area/ Mining Lease Area N/A N/A

f. Land classification

(a) Industrial or No

(b) Commercial, or No

(c) Agriculture, or No

(d) Residential, or No

(e) Other than above No

g. Whether covered under Aravalli Notification N/A

h. Whether requiring authorization under the rules dealing

with Hazardous Waste notified under Environment

(Protection) Act, 1986 and quantity of used/ waste oil is 

5 KL

i. Whether covered under EIA Notification, 2006 N/A



j. Gross Built up Area N/A

k. Consent is applied for

(Entire Industry/ Activity/ Service/ Operation/ Process or

Part thereof- please specify)

Fresh

l. Category of Industry/ Activity/ Service/ Operation/

Process

Green

m. Scale of Industry/ Activity/ Service/ Operation/ Process Small

n. Status of Application/ Activity/ Service/ Operation/

Process

Operational

o. Total Capital Investment (without depreciation) in

Industry/ Activity/ Service/ Operation/ Process (as per

Project Report/ CA Certificate) for which consent is

applied (Rs. in lacs)

284.51

p. Date of Commissioning

q. Total number of employees (including contractual

workers) in the Industry/ Activity/ Service/ Operation/

Process (maximum)

8

r. Total number of residents in the colony; if any

within the premises of the establishment

N/A

N/A

s. Installed Capacity of the Industry/ Activity/ Service/ Operation/ Process

N/A

t. No. of working days in a year 300

u. No. of shifts per day 1

v. Electric connection number and name KANKARIYA PLASTO TECHNIQUE

B. Surrounding Details:-

S. No. Which of the following features exist within 1 km of the site

1. Human Settlement (Village/ City/ Town) N/A

2. Water body N/A

3. Industrial area (Specify) N/A

4. Any major industry (Specify) N/A

Part II: Information related to Industry/ Activity/ Service/ Operation/ Process

(a) Raw Material Details:

S. No. RM_NAME NatureName Name
Consumption(With

Unit)

Nature(Solid, Liquid,

Gas)

Storage Capacity

(With Unit)

185764 HDPE Graduals Solid  HDPE Graduals 3888, TON/ANNUM Solid 3888, TON/ANNUM

(b) Product/ By Product/ Service/Activity details

S. No. Name
Quantity/ Capacity (With

Unit)

Product or By Product or

Service
Storage Capacity

 28967 HDPE PIPE 27, LAKH METER/ ANNUM Product 27

(c) Electric Energy/Water Requirement (Kilo Watt/Kilo liter per Day)

Not Applicable...

(d) Water Consumption Details (Kilo liter per Day)

SrNo Source of Water Boiler / Cooling Domestic Industrial Process Others

 251041 Any Other 0 2 1 0

Part III: Information related to Effluent Generation, Treatment and Disposal

(a) Effluent Generation & Disposal Details

S. No.
Type of Effluent(Trade/

Domestic)

Quantity of Effluent

Generated (KLD)

Recycled in the

Process/ Activity (KLD)

Disposed/ Discharged

(KLD)
Mode of Disposal

 137906 Domestic Sewage 1 0 1
Septic Tank and

Soakpit

(b) Mode Of Treatment and disposal

N/A

(c) Type of treatment system installed

N/A

Part IV: Information related to Air Pollution and Control Systems



(a) Air Emission Details

                       A- Process Stacks

Not Applicable...

                       B- Flue gases stacks

Not Applicable...

                       C- Fugitive emission

Not Applicable...

                       D- Details of D. G. Sets

Not Applicable...

Part V: Information related to Solid Waste:

Not Applicable...

Part VI: Information related to Consent Fee Deposition

DD Number DD Date DD Amount Challan No. Payment mode Token No Transaction Date
Transaction

Status

 126616288 26/12/2024 100.00 CTO-A604763391

Online Payment

(By Rajasthan

Payment

Platform)

126616288
Dec 26 2024

12:00AM
SUCCESS

126967427 01/01/2025 7000.00 CTO-A231441737

Online Payment

(By Rajasthan

Payment

Platform)

126967427
Jan 1 2025

12:00AM
SUCCESS

1. I/ We, hereby declare that the information furnished above is correct to the best my/ our knowledge

2. I/We, hereby submit that in case of change, either of the point of characteristic of discharge or the quantity of discharge or its quality, a fresh

application for consent shall be made and until such consent is granted no change shall be made.

3. I/We, understand the State Board and its official authorized in this behalf by the State Board can make necessary changes/ modification in the data

provided by me/ us while deciding the application on the basis of the information provided by me/ us.

Date:- Signature

Place Name

Designation

Seal

Note:

I. Consent application must be accompanied with the fees as specified in the notifications issued by the State Government time to time.

II. Consent fee shall be paid through Bank Draft payable in favour of the Member Secretary, Rajasthan State Pollution Control Board or through ECS or

through e-Mitra/ CSC or Bank Challan or any other facility as per orders issued by the State Board time to time.

III. Documents as per check list as specified by the State Board shall be submitted along with the application.

IV. All documents including consent application form submitted to the State Board shall be signed/ attested by the proprietor/ authorized signatory

along with seal.



Permission of use of Agricultural Land for Non-Agricultural Purposes and Allotment
(90-A)

 Authorized Officer Details/ प्राधिकृ त अधिकारी का विवरण

Application No./ आवेदन संख्या LU2012/JOD/2024-25/102654

Application Date/ आवेदन तिथि 26/09/2024 06:27 PM

SSOID/ एसएसओआईडी ADV.DATARSINGH

Development Authority/ विकास प्राधिकरण JODHPUR DEVELOPMENT AUTHORITY

Zone/ ज़ोन ZONE-06

Current Status/ वर्तमान स्थिति FORWARDED TO APPLICANT/ ATP/ JEN/ ZONAL-UIT
TEHSILDAR/ AMIN/ TEHSILDAR (REVENUE) (05/12/2024 10:26
AM)

 (A) Applicant Details/ आवेदक का विवरण

1. SHUBHAM
KANKARIY
A

SURESH KA
NKARIYA

SON HINDU MALE OSWAL PAOTA B ROA
D JODHPUR

S. No./

क्र.सं.
Name/ नाम Father's/ Husb

and Name/

पिता/ पति का
नाम

Relation/ सम्बंध Religion/ धर्म Gender/ लिंग Caste/ जाति Full Address/

पूरा पता
Photo/ फोटो

State/ राज्य RAJASTHAN

District/ ज़िला JODHPUR

Tehsil/ तहसील JODHPUR

Urban/ Rural/ शहरी/ ग्रामीण URBAN

City/ Block/ शहर/ ब्लॉक JODHPUR

Ward No./ Gram Panchayat/ वार्ड संख्या/ ग्राम पंचायत NONE

Mobile Number/ मोबाइल नंबर 9414484623

Email-ID/ ई-मेल आईडी DSKHARIYA@GMAIL.COM

 (B) Applied Land Details/ आवेदित भूमि का विवरण

UDH DEPARTMENT
GOVERNMENT OF RAJASTHAN
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Land Category/ भूमि श्रेणी OUTSIDE MUNICIPAL CORPORATION & U-1/ नगर निगम सीमा को
छोड़कर U-1 क्षेत्र

Land Purpose/ भूमि का उपयोग INDUSTRIAL/ औद्योगिक

Group Housing/ Flats/ ग्रुप हाउसिंग/ फ्लैट्स NO

Situated on 60 feet or more broadly road or corner/ 60 फीट या
उससे अधिक चौड़ी सड़क या कॉर्नर पर स्थित है

NO

Land Use/ भू-उपयोग AGRO BASED INDUSTRIES

Type of Application/ आवेदन का प्रकार INDIVIDUAL/ वैयक्तिक

Authorized Signatory Name/ अधिकृ त हस्ताक्षरकर्ता का नाम NA

1 JODHPUR/
जोधपुर

DESURIAN
KHAROLA
N/ देसूरिया
खारोलान

29/1 PART AREA O
F KHASRA/ ख
सरा का भाग
क्षेत्र

2 BIGHA 1
7 BISWA

SHUBHAM
KANKARIY
A S/O SUR
ESH KANK
ARIYA

4461.78 624649.00

            Total 4461.78 624649.00

S. No./

क्र.सं.
Tehsil/ तह
सील

Revenue Villag

e/ राजस्व ग्राम
Khasra/ Aarji/ Ch

uk/ Murabba Nu

mber/ खसरा/ आ
रजी/ चक् / मुरब्बा

नंबर

Khasra Type/ ख
सरा का प्रकार

Rakba of lan

d/ भूमि का र
कबा

Khatedar De

tails/खातेदार
का विवरण

Area as per Khas

ra (In Sq Mts)/

खसरा के  अनुसार
क्षेत्रफल (वर्गमीट

र)

Premium Amoun

t / प्रीमियम राशि
(₹)

 (C) Land Area Calculation/ भूमि क्षेत्र की गणना

Land Area Type/ भूमि क्षेत्र का प्रकार SINGLE PATTA/ एकल पट्टा

1. Total Area/ कु ल क्षेत्र 4461.78 96.71

2. Area under sector road/master plan road/ highway, etc.( surrender deed shall
be taken from the applicant)/ सेक्टर रोड / मास्टर प्लान रोड / हाईवे, आदि के  तहत क्षेत्र
(आवेदक से आत्मसमर्पण विलेख लिया जाएगा )

151.62 3.29

3. Facility Area of sector/master plan @ 5% (if applicable) ( surrender deed shall
be taken from the applicant)/ सेक्टर / मास्टर प्लान की सुविधा क्षेत्र @ 5% (यदि लागू हो)
(आवेदक से आत्मसमर्पण लिया जाएगा)

0 0.00

Net Plot Area/ नेट प्लॉट क्षेत्रफल 4613.4 100

Details of Calculation of total plot area is as per sheet/ कु ल भूखंड क्षेत्र की गणना का विवरण शीट के  अनुसार

S.No.

/

क्र.सं.

Particulars/ विवरण Area (In Sq

Meters)/

क्षेत्रफल (व.मी.)

Percenta

ge/

प्रतिशत

 (D) Other Land Details/ अन्य भूमि विवरण



1. Is there any HT/LT line or transformer in the plot
boundary or within 50 mt. surrounding/ क्या भूखण्ड की
सीमा अथवा 50 मीटर की परिधि में कोई एच.टी/एल.टी.लाईन
अथवा ट्रॉ सफार्मर विद्यमान है ?

NO

2. HT Capacity/ एचटी क्षमता N/A

3. Whether applied land is under acquisition under the
provisions of Land Acquisition Act, 1894 (Act No. 1 of
1894) ?/ क्या आवेदित भूमि भूमि अवाप्ति अधिनियम,1894
(1894 का अधिनियम संख्या 1) की उपलब्धि के  अधीन
अवाप्ताधीन है ?

NO

4. Whether proceedings are pending under the Urban
Land (Ceiling and Regulation) Act, 1976 in respect of
the land applied ?/ क्या आवेदित भूमि के  संबंध में नगर भूमि
(अधिकतम सीमा और विनियमन) अधिनियम, 1976 के  अधीन
कार्यवाहिया लंबित है?

NO

5. Whether the land is declared surplus or for which
proceeding are pending under the Rajasthan
Imposition of Ceiling on Agricultural Holdings Act, 1973
or Under the repealed Chapter IIIB of the Rajasthan
Tenancy Act, 1955/ क्या आवेदित भूमि अधिशेष घोषित की गई
है या जिसके  लिए राजस्थान कृ षि जोतो पर अधिकतम सीमा
अधिरोपण अधिनियम,1973 या राजस्थान अभिघृति
अधिनियम,1955 के  निरसित अध्याय प्प्प् ख के  अधीन कार्यवाहिया
लंबित है ?

NO

6. Whether the land belongs to deity, Devasthan
Department any public trust or any religious or
charitable institution or a wakf ?/ क्या आवेदित भूमि देवता,
देवस्थान विभाग, कोई लोक न्यास, या किसी धार्मिक या पूर्त संस्था
या किसी वक्फ से संबंधित है?

NO

7. Is the applied Land is within 50 mt. of Railway
boundary/ क्या आवेदित भूमि रेल्वे सीमा की 50 मीटर की
परिधि में स्थित है?

NO

8. If applied Land is near NH/SH/PWD Road/ Revenue
Road , provide the name , category and width of the
Road (in mt.)/ यदि आवेदित भूमि राष्ट्री य राजमार्ग/राज्य
राजमार्ग/ पी.डब्ल्यू.डी. सडक/ राजस्व रास्ते के  पास है तो संबंधित
सडक का नाम, श्रेणी एवं चौडाई (मीटर में)।

APPLIED LAND AS ON 15 METER WIDE ROAD

9. Whether Court Cases are pending in respect of the
applied land ?/ क्या आवेदित भूमि के  संबंध में किसी न्यायालय
में कोई प्रकरण लंबित है ?

NO

10. Width of the avaliable approach road to applied land as
per site (in meters)/ आवेदित भूमि हेतु विद्यमान पहुंच मार्ग की
चौड़ाई (मीटर में)

15

11. Area of the Land falling under master plan/ sector plan/
road are network plan to be surrendered free of cost (in
Sq.mtrs.)/ मास्टर /सैक्टर/जोनल/ रोड नेटवर्क  प्लान में प्रस्तावित
सडकों के  अधीन आने वाली भूमि का क्षेत्र जो निः शुल्क समर्पित
किया जाना है (वर्गमीटर में)

151.62

12. Net area of the Scheme/Layout Plan/ Single Plot (In Sq
Meters)/ योजना/ले-आउट प्लान/एकल पट्टे  का क्षेत्रफल (व.मी.
में)

4613.4

13. Land use of applied Land as per master plan/ मास्टर
प्लान के  अनुसार आवेदित भूमि का भू-उपयोग

AGROBASED INDUSTRIES

14. Width of approach road width as per Master /Sectoral/ 15



. dt  o  app oac  oad dt  as pe  aste  /Secto a /
Zonal Plan (in mt.)/ मास्टर/सैक्टर/जोनल प्लान के  अनुसार
पहुच मार्ग की चौडाई (मीटर में)

5

15. Existing road width at site in meters/ साइट पर मौजूदा
सड़क की चौड़ाई (मीटर में)

15

16. Is there any Gas line in the plot boundary or within 50
mt. surrounding/ क्या भूखण्ड की सीमा अथवा 50 मीटर की
परिधि में कोई गैस लाईन विद्यमान है ?

NO

17. Is there any Petroleum line in the plot boundary or
within 50 mt. surrounding/ क्या भूखण्ड की सीमा अथवा 50
मीटर की परिधि में कोई पैट्रो लियम लाईन विद्यमान है ?

NO

18. Whether Land falling under the Water bodies, Lakes,
Reservoirs, dam including the land falling under
submergence and flow area of Pond/ River/ Nallah/
Lake etc or land being use as any cremation/ burial
ground ?/ क्या भूमि जल निकायों, झीलो, जलाशयों, जल भराव
क्षेत्र के  अधीन आने वाली भूमि को सम्मिलित करते हुए, बाध और
तालाब/नदी/नाले/झील आदि के  बहाब क्षेत्र या किसी शमशान /
कब्रिस्तान के  रूप में प्रयुक्त की जा रही भूमि के  अधीन आती है ?

NO

19. Whether applied land is under Stay Order or Injunction
Order passed by any Competent Court ?/ क्या आवेदित
भूमि के  संबंध में किसी सक्षम न्यायालय द्वारा रोक आदेश या
व्यादेश पारित किया गया है ?

NO

20. Whether applied land is affected with Abdul Rahman
Case ?/ क्या आवेदित भूमि अब्दुल रहमान प्रकरण से प्रभावित है?

NO

21. Any other relevant information/ कोई अन्य सुसंगत सूचना -

 (E) Enclosures with application(Self Attested)/ आवेदन के  साथ संलग्नक (स्वप्रमाणित)

1. Certificate of Registration under Rajasthan Township Policy
- 2010 (if applicable)/ राजस्थान टाउनशिप पॉलिसी, 2010 के
अधीन रजिस्ट्री करण प्रमाण पत्र (यदि लागू हो तों)

26/09/2024 06:31:09 PM

2. Certified Copy of the orders of Competent Authority for
Change in Land Use, whereever it is required/ भू-उपयोग
परिवर्तन के  लिए सक्षम प्राधिकारी के  आदेश की प्रमाणित प्रति, जहॉ
कही अपेक्षित हो

26/09/2024 06:31:09 PM

3. Certified copy of documents viz. sale deed, etc . in support
of ownership and details of applied land/ स्वामित्व के  समर्थन
में दस्तावेजों की प्रति जैसे राजस्व जमाबंदी एवं खसरा नक्शा (पटवारी
द्वारा प्रमाणित) और आवेदित भूमि के  ब्यौरे

26/09/2024 06:31:09 PM

4. Layout plan or Master Development Plan (2011- 2025) with
superimposition of applied land/ अभिन्यास योजना/ मास्टर
योजना (2011-2025) भूमि के  सुपरइम्पोजिशन के  साथ

26/09/2024 06:31:09 PM

5. Layout plan (Road Network Plan) or (Sector Plan) (2011-
2025) with superimposition of applied land/ ले आउट प्लान
(रोड नेटवर्क  प्लान) या (सेक्टर प्लान) (2011-2025) भूमि के
सुपरइम्पोजिशन के  साथ

26/09/2024 06:31:09 PM

6. Layout Plan (Site Plan in case of Single Patta)/ ले-आउट प्लान
(एकल की स्थिति में साईट प्लान) (Only .dwg file)

26/09/2024 06:31:09 PM

Sr.No./

क्रमांक
Attachment Name/ संलग्नक (स्वप्रमाणित) का नाम Document Uploaded Date/

दस्तावेज़ अपलोड करने की तिथि
Data/ निर्दिष्ट

https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A4.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A4.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A5.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A5.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A6.jpeg
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A6.jpeg
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A7.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A7.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A8.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A8.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A9.dwg
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A9.dwg


7. Survey Plan within 200 mt. radius (showing all the
Construction with their Use, Railway Lines, Drains, Gas /
Petroleum Lines, HT/LT Lines etc) / आवेदित भूमि के  200 मीटर
की परिधि का सर्वे मानचित्र (आस-पास के  निर्माण एवं भू-उपयोग की
स्थिति, रेल्वे लाईन, गैस/पेट्रो लियम लाईने, एच.टी./एल.टी. लाईने आदि
को दर्शाते हुये) (Only .dwg file)

26/09/2024 06:31:09 PM

8. Applied land location of Google Earth / GPS Co-ordinates
of the applied Site (.kml / .kmz file) / आवेदित भूमि को गूगल
मानचित्र पर अंकित कर/जी.पी.एस. कॉर्डिनेट्स (Only .kml/ .kmz
file)

26/09/2024 06:31:09 PM

9. Identity proof of the khatedar/applicant/ खातेदार / आवेदक
की पहचान का सबूत (PAN Card/ Aadhaar Card/ Driving
License)

26/09/2024 06:31:09 PM

10. Current Jamabandi which is not more than 7 days old from
the date of application/ वर्तमान जमाबंदी जो आवेदन तिथि से
अधिकतम 7 दिवस से ज्यादा पुरानी न हो

26/09/2024 06:31:09 PM

11. Marking in drawing file in Map and Revenue Map/ ड्रा इंग
फाइल में मैप और रेवेनुए मैप में मार्किं ग

26/09/2024 06:31:09 PM

12. Affidavit from applicant/ आवेदक से शपथ पत्र 26/09/2024 06:31:09 PM

13. Compensation Bond/ मुआवजा बॉन्ड 26/09/2024 06:31:09 PM

Sr.No./

क्रमांक
Attachment Name/ संलग्नक (स्वप्रमाणित) का नाम Document Uploaded Date/

दस्तावेज़ अपलोड करने की तिथि
Data/ निर्दिष्ट

 (F) Fees Details/ फीस विवरण

Premium Amount Payable / प्रीमियम देय राशि (₹) (10%) 62465/-

Status/ स्थिति Transaction successful

Receipt No./ रसीद संख्या 122882972

Transaction Date/ लेन-देन की तारीख 27/09/2024 12:06 PM

Bank Name/ बैंक का नाम ICICI pg powered by Billdesk

View /Download Receipt/ रसीद देखें/ डाउनलोड View /Download

 FORM-10 / प्रपत्र -10

FORM-10 Uploaded Document/ प्रपत्र -10 अपलोड किए गए
दस्तावेज़

 View /Download/ देखें/ डाउनलोड

Notice to be published in newspaper as per Development
Authority Roaster / UIT within 7 days.

RAJASTHAN PATRIKA

 Form-10 Compliance Details/ प्रपत्र -10 का अनुपालन विवरण

Newspaper Name/ अखबार का नाम DAINIK NAVJYOTI

Date of Publication/ प्रकाशन की तिथि 22/10/2024 12:00:00 AM

Remarks/ टिप्पणी NEWS PAPER UPLOADED

Any related document/ कोई संबंधित दस्तावेज  View /Download/ देखें/ डाउनलोड

 F 7A C li D t il / प्रपत्र 7A का अनुपालन विवरण (ATP/ TP ) D t d 23/10/2024

https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A10.dwg
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A10.dwg
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A11.kml
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A11.kml
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A12.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A12.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A18.jpeg
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A18.jpeg
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A20.jpeg
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A20.jpeg
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A23.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A23.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A24.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/A24.pdf
javascript:__doPostBack('ctl00$cpBody$dlFeesDetails$ctl00$lnkReceipt','')
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/FORM-10.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/FORM10_UPLOAD.pdf


 Form-7A Compliance Details/ प्रपत्र -7A का अनुपालन विवरण (ATP/ TP ) on Dated: 23/10/2024
11:11:32 AM

1. Submission of Khasra / Site Plan
along with Sector / Master Plan /
Road Area Network Plan indicating
the clear status of the road accessing
the land applied (whichever is
applicable).
सेक्टर/ मास्टर योजना/सडक क्षेत्र नेटवर्क
योजना के  साथ खसरा /स्थल योजना का
अध्यारोपण जो आवेदित भूमि तक पहुँच
सडक की स्पष्ट स्थिति दर्शित करता हो (जो
भी लागू हो)।

AS PER MDP 2031/ZDP, THE APPLIED LAND IS NOT AFFECTED BY
ANY MDP/ZDP ROAD.

2. Whether planting corridor strip
affecting the applied land ?/क्या
आवेदित भूमि को प्रभावित करने वाली
रोपण गलियारा पट्टी है?

NO

3. Whether land applied comes under
the Sector / Master Plan Road ?/ क्या
आवेदित भूमि का कोई भी हिस्सा सेक्टर /
मास्टर योजना सडक के  अधीन आता है या
नहीं

NO

4. The area of the applied land comes
under the facility (as per the
provisions of the State Policy, State
Government Order / Circular)(This
area will be surrendered free in favor
of the local authority and will be
reduced from the total allotted area,
but will not be reduced in cases
whose lease deed has been released
before the date of issue of Rajasthan
Township Policy - 2010 ).
आवेदित भूमि का क्षेत्र सुविधा के  अधीन
आता है ( राज्य नीति , राज्य सरकार के
आदेश / परिपत्र के  उपबन्धों के  अनुसार ) (
यह क्षेत्र स्थानीय प्राधिकारी के  पक्ष में
निः शुल्क अभ्यर्पित होगा और कु ल आवंटित
क्षेत्र से कम कर दिया जायेगा किन्तु ऐसे
मामलों में , जिसका पट्टा विलेख राजस्थान
टाउनशिप पॉलिसी - 2010 जारी किए जाने
की तारीख से पहले निर्मुक्त कर दिया गया
है, कम नहीं  किया जायेगा )।

-

5. Purpose of land as per Master
Development Plan 2011/ 2023./ भूमि
का प्रयोजन मास्टर विकास योजना 2011/
2023 के  अनुसार।

-

6. Purpose of land as per Master
Development Plan 2025/ 2031./ भूमि
का प्रयोजन मास्टर विकास योजना 2025/
2031 के  अनुसार।

AS PER MDP-2031/ZDP, THE PROPOSED LAND USE OF THE APPLIED
LAND IS RESIDENTIAL.



7. Whether any project site, whether
existing or approved, near the
applied land, including the proposed
/ existing road network, with
affiliation with the equivalent
scheme?
क्या आवेदित भूमि के  निकट किसी
परियोजना स्थल चाहे विद्यमान हो या
अनुमोदित हो का ब्यौरा, प्रस्तावित/ विद्यमान
सड़क नेटवर्क  की , बराबर लगी हुई स्कीम
के  साथ संबद्धता

NO

8. Whether The applied land is eligible
for approval?
क्या आवेदित भूमि अनुमोदन के  लिए योग्य
है?

YES

The applied land is eligible for
approval (in spite of internal and
external technical dimensions)./
आवेदित भूमि अनुमोदन के  लिए पात्र है (
आन्तरिक और बाहरी तकनीकी परिमापों के
बाबत् ) ।

AS PER UDH NOTIFICATION DATED 14.09.2020, INDUSTRIAL SINGLE
PLOT MAY BE PERMISSIBLE IN ALL LAND USE OF MASTER PLAN
EXCEPT FOR THE RESTRICTED LAND USE SUCH AS PLANTATION BELT,
ECOLOGICAL ZONE, ECO-SENSITIVE ZONE, RECREATIONAL ZONE
(PARK, PLAY GROUND, ETC) HOWEVER, AS PER B.P.C.(L.P.) MEETING
DATED 14.02.2018 IN ORDER OF ABOVE SAID UDH ORDER AND
AUTHORITY MEETING DECISION DATED 29.03.2023, AGRO-BASED
INDUSTRIAL SINGLE PLOT OF MINIMUM AREA OF 4000 SQ.M. MAY
BE PERMISSIBLE ON A MIN. OF 24M WIDE APPROACH ROAD WHILE
ENSURING MIN. 18 M WIDE OPTIONAL APPROACH ROAD IF THE
SAME IS THROUGH ANY APPROVED RESIDENTIAL SCHEME.

9. Is there Any other specific details
related with the site? / क्या स्थल से
संबंधित कोई अन्य विनिर्दिष्ट ब्यौरे  ?

NO

10. Comment on use of Master
Development Plan as per DCR./
मास्टर डवलपमेंट प्लान उपयोग की
डी.सी.आर अनुसार टिप्पणी।

AS PER DCR OF THE RESIDENTIAL LAND USE OF MDP-2031, AGRO
BASED INDUSTRY IS NOT PERMISSIBLE.

11. Is there Any objection to the Khasra
Number in Master Development
Plan ?/ क्या मास्टर डेवलपमेंट प्लान में
उक्त खसरा विशेष पर प्राप्त आपत्ति है?

NO

Remarks/ टिप्पणी AS PER UDH NOTIFICATION DATED 14.09.2020, INDUSTRIAL
SINGLE PLOT MAY BE PERMISSIBLE IN ALL LAND USE OF
MASTER PLAN EXCEPT FOR THE RESTRICTED LAND USE SUCH
AS PLANTATION BELT, ECOLOGICAL ZONE, ECO-SENSITIVE
ZONE, RECREATIONAL ZONE (PARK, PLAY GROUND, ETC)
HOWEVER, AS PER B.P.C.(L.P.) MEETING DATED 14.02.2018 IN
ORDER OF ABOVE SAID UDH ORDER AND AUTHORITY
MEETING DECISION DATED 29.03.2023, AGRO-BASED
INDUSTRIAL SINGLE PLOT OF MINIMUM AREA OF 4000 SQ.M.
MAY BE PERMISSIBLE ON A MIN. OF 24M WIDE APPROACH
ROAD WHILE ENSURING MIN. 18 M WIDE OPTIONAL
APPROACH ROAD IF THE SAME IS THROUGH ANY APPROVED
RESIDENTIAL SCHEME.

 Form-7B Compliance Details/ प्रपत्र -7B का अनुपालन विवरण (JEN ) on Dated: 18/11/2024
11:56:19 AM



1. Whether gas pipeline (if any) going
through the applied land (this area
will be part of the total allotted area
but no Construction activity other
than landscape and development will
be permitted on this land)?
क्या आवेदित भूमि ( यदि कोई हो ) से होकर
जा रही गैस पाईप लाइन का ब्यौरा ( यह क्षेत्र
कु ल आबंटित क्षेत्र का भाग होगा किन्तु इस
भूमि में लेण्ड स्के प विकास से भिन्न कोई
संनिर्माण क्रियाकलाप अनुज्ञेग नही होगा )?

NO

2. Whether HT / LT line passing through
the applied land ?/ क्या आवेदित भूमि से
एच.टी./एल.टी लाइन गुजर रही है?

NO

3. Whether there is a power line and a
road of 60 feet or more width is
available in the radius of 500 meters
radius of the applied land ?
क्या आवेदित भूमि के  500 मीटर रे डियस की
परिधि में पॉवर लाईन एवं 60 फीट अथवा
अधिक चौडाई की सडक उपलब्ध है अथवा
नही ?

NO

4. Comments regarding the availability
of the rights and the existing access
road as per the standards./ मार्गाधिकार
और विद्यमान पहुँच सडक का ब्यौरा मानकों
के  अनुसार उसकी उपलब्धता के  सबंध में
टिपणी सहित।

कटानी रास्ता मौके  अनुसार डामर सड़क उपलब्ध है

Remarks/ टिप्पणी मौका देखा गया मौके  पर इंडस्ट्री ज़ निर्मित है तथा मौके  अनुसार अनुमानित
क्षेत्रफल 32250 वर्ग फीट पर पक्की चार दीवारी सहित टिन शेड युक्त
निर्माण तथा (जी+2) पक्का निर्माण क्षेत्रफल = 4100 वर्ग फीट प्रति फ्लोर
मौके  अनुसार उपलब्ध है तथा सड़क के  सहारे  LT विद्धु त लाइन निकल रही
है L

 AMIN/ ILR/ PATWARI Compliance Details/ अमीन/ आईएलआर/ पटवारी का अनुपालन विवरण on
Dated: 18/11/2024 09:14:37 AM

1. Whether the status of land, if any, in
relation to the acquisition?/ क्या अर्जन
के  संबंध में भूमि की प्रास्थिति है?

NO

2. Whether any Court case ?/ क्या
न्यायालय प्रकरण है?

NO

3. Whether Any other communication or
dispute if any?/ क्या कोई अन्य संप्रेक्षण या
विवाद है?

NO

4. Whether land forgiveness is affected
by temple/not ?/ क्या भूमि माफी मंदिर से
प्रभावित है / नहीं  ?

NO



5. Whether the land applied for is
subject to any specified area specified
by the State Government from time to
time (if not clearly written then give
full details).?
क्या आवेदित भूमि राज्य सरकार द्वारा समय
समय पर विनिर्दिष्ट किसी निर्बंधित क्षेत्र के
अध्यधीन है (अगर नही है तो स्पष्ट रूप से
नही लिखे अगर है तो पूरा ब्यौरा देवे) ?

NO

6. Site Report Details.
स्थल रिपोर्ट का ब्यौरा।

a) Percentage of open land./ खुली भूमि
का प्रतिशत।

0

b) Percentage of land under
cultivation./ खेती के  अधीन भूमि का
प्रतिशत ।

0

c) On the spot, the factory in the land
remains and is being operated./ मौके
पर भूमि में फै क्ट्री  बनी हुई हैं व संचालित हो
रही है ।

-

d) Whether Percentage of
construction on land ?/ क्या भूमि पर
संनिर्माण का प्रतिशत है?

NO

e) Whether any border wall or land
demarcation exist and at the site ?/
क्या क्या कोई सीमा दीवाल या भूमि का
सीमांकन विद्यमान है और स्थल पर उचित है
?

NO

f) Whether Natural sewer, water
reservoir / river etc., if any, the
condition of the flow area ?/ क्या
प्राकृ तिक नाला, जलमग्नता तालाब / नदी
इत्यादि, यदि कोई हो, के  बहाव क्षेत्र की स्थिति
है ?

NO

g) Whether Any other details of the
restricted area / unsafe area ?/ क्या
निर्बंधित क्षेत्र/असुरक्षित क्षेत्र का कोई अन्य
ब्यौरा ( नियम-3 दे खिये ) है ?

NO

h) Whether land affected by Low line
area or not ?/ क्या भूमि लौ लाइन एरिया से
प्रभावित है या नहीं  ?

NO

Remarks/ टिप्पणी ले-आउट प्लान की हॉर्ड कॉपी प्रस्तुत करे।

 Zonal/ UIT Tehsildar Compliance Details/ जोनल/ यूआईटी तहसीलदार का अनुपालन विवरण on
Dated: 13/11/2024 11:59:53 AM

1. Whether the status of land, if any, in
relation to the acquisition?/ क्या अर्जन
के  संबंध में भूमि की प्रास्थिति है?

NO

2. Whether any Court case ?/ क्या
न्यायालय प्रकरण है?

NO



3. Whether Any other communication or
dispute if any?/ क्या कोई अन्य संप्रेक्षण या
विवाद है?

NO

4. Whether land forgiveness is affected
by temple/not ?/ क्या भूमि माफी मंदिर से
प्रभावित है / नहीं  ?

NO

5. Whether the land applied for is
subject to any specified area specified
by the State Government from time to
time (if not clearly written then give
full details).?
क्या आवेदित भूमि राज्य सरकार द्वारा समय
समय पर विनिर्दिष्ट किसी निर्बंधित क्षेत्र के
अध्यधीन है (अगर नही है तो स्पष्ट रूप से
नही लिखे अगर है तो पूरा ब्यौरा देवे) ?

NO

6. Site Report Details.
स्थल रिपोर्ट का ब्यौरा।

a) Percentage of open land./ खुली भूमि
का प्रतिशत।

0

b) Percentage of land under
cultivation./ खेती के  अधीन भूमि का
प्रतिशत ।

0

c) On the spot, the factory in the land
remains and is being operated./ मौके
पर भूमि में फै क्ट्री  बनी हुई हैं व संचालित हो
रही है ।

-

d) Whether Percentage of
construction on land ?/ क्या भूमि पर
संनिर्माण का प्रतिशत है?

NO

e) Whether any border wall or land
demarcation exist and at the site ?/
क्या क्या कोई सीमा दीवाल या भूमि का
सीमांकन विद्यमान है और स्थल पर उचित है
?

NO

f) Whether Natural sewer, water
reservoir / river etc., if any, the
condition of the flow area ?/ क्या
प्राकृ तिक नाला, जलमग्नता तालाब / नदी
इत्यादि, यदि कोई हो, के  बहाव क्षेत्र की स्थिति
है ?

NO

g) Whether Any other details of the
restricted area / unsafe area ?/ क्या
निर्बंधित क्षेत्र/असुरक्षित क्षेत्र का कोई अन्य
ब्यौरा ( नियम-3 दे खिये ) है ?

NO

h) Whether land affected by Low line
area or not ?/ क्या भूमि लौ लाइन एरिया से
प्रभावित है या नहीं  ?

NO

Remarks/ टिप्पणी नवीन जमाबंदी प्रस्तुत करंे ।

 Re-validation & facts submission/ पुनः  सत्यापन और तथ्य प्रस्तुत करना



  APPLICANT

  ATP/ TP (MADAN LAL SUTHAR)

  JEN (MOHAMMED AAFAQUE)

  AMIN/ ILR/ PATWARI (SHAITAN SINGH BHATI)

  ZONAL TEHSILDAR (PRATIGYA.SONI)

  TEHSILDAR -JODHPUR (HARDEEP SINGH)

 Clarification Trail/ स्पस्टीकरण गतिविधि

1 DC/ AO TEHSILDAR -
JODHPUR (HARDEEP
SINGH)

REVERT TO TEHSILDAR -JODHPUR
(HARDEEP SINGH) FOR
CLARIFICATION.

19/11/2024
07:35:43 PM

2 DC/ AO TEHSILDAR -
JODHPUR (HARDEEP
SINGH)

REVERT TO TEHSILDAR -JODHPUR
(HARDEEP SINGH) FOR
CLARIFICATION.

05/12/2024
10:26:15 AM

S.No./

क्रमांक
Clarification Request

By/ स्पष्टीकरण अनुरोध
द्वारा

Clarification Request To/

स्पष्टीकरण अनुरोध कर्ता
Clarification Request/ स्पष्टीकरण अनुरोध Requested On/

अनुरोध तिथि

 Application Progress / आवेदन गतिविधि

1 INITIATED
AND
PREMIUM
AMOUNT
PENDING

26/09/2024
06:27:39 PM

DATAR SINGH RATHORE (APPLICANT)

2 FORWARDED
TO ZONAL
DC/ UIT AO

27/09/2024
12:06:57 PM

DATAR SINGH RATHORE (APPLICANT)

3 FORWARDED
TO ZONAL
DEALING
ASSTT.

27/09/2024
01:33:23 PM

DINESH KUMAR MEENA (DC/ AO) आवेदित भूमि की
अवाप्ति बाबत्
रिपोर्ट करें।

4 FORWARDED
TO ZONAL
DC/ UIT AO

01/10/2024
06:05:45 PM

SANJAYMATHUR.JDA@RAJASTHAN.GOV.IN (DA) तहसील जोधपुर के
राजस्व ग्राम
देसूरिया खारोलान
के  खसरा संख्या
29/1 कु ल रकबा
4461.78 वर्ग
मीटर भूमि की
पत्रावली अवाप्ति
शाखा में
विचाराधीन नहीं  है।

5 FORWARDED
TO ZONAL
DEALING
ASSTT.

01/10/2024
06:11:26 PM

DINESH KUMAR MEENA (DC/ AO) CHECK AND
REPORT

S.No./

क्रमांक
Status/ स्थिति Status

Changed On/

स्थिति परिवर्तन
का समय

Status Changed By/ स्थिति परिवर्तन के  द्वारा Remarks/ टिप्पणी



6 FORWARDED
TO ZONAL
DC/ UIT AO
FOR ISSUE
PUBLIC
NOTICE

21/10/2024
06:30:05 PM

MAGANARAM.JDA (DA) आवेदक द्वारा ग्राम
देसुरिया विश्नोइयाँ
के  खसरा संख्या
29/1 रकबा 02
बीघा 17 बिस्वा
भूमि का एग्रो बेस्ड
इंडस्ट्री ज
प्रयोजनार्थ आवेदन
किया है प्रस्तुत
जमाबंदी अनुसार
आवेदक का नाम
राजस्व जमाबंदी में
दर्ज है अग्रिम
कार्यवाही हेतु
प्रस्तुत है

7 FORWARDED
TO
APPLICANT/
ATP/ JEN/
ZONAL-UIT
TEHSILDAR/
AMIN/
TEHSILDAR
(REVENUE)

21/10/2024
09:15:18 PM

DINESH KUMAR MEENA (DC/ AO) PUBLIC NOTE
ISSUE AND FOR
FURTHER
REPORTS

S.No./

क्रमांक
Status/ स्थिति Status

Changed On/

स्थिति परिवर्तन
का समय

Status Changed By/ स्थिति परिवर्तन के  द्वारा Remarks/ टिप्पणी



8 FORWARDED
TO
APPLICANT/
ATP/ JEN/
ZONAL-UIT
TEHSILDAR/
AMIN/
TEHSILDAR
(REVENUE)

23/10/2024
11:11:32 AM

MADAN LAL SUTHAR (ATP/ TP) AS PER UDH
NOTIFICATION
DATED
14.09.2020,
INDUSTRIAL
SINGLE PLOT
MAY BE
PERMISSIBLE IN
ALL LAND USE
OF MASTER
PLAN EXCEPT
FOR THE
RESTRICTED
LAND USE
SUCH AS
PLANTATION
BELT,
ECOLOGICAL
ZONE, ECO-
SENSITIVE
ZONE,
RECREATIONAL
ZONE (PARK,
PLAY GROUND,
ETC) HOWEVER,
AS PER B.P.C.
(L.P.) MEETING
DATED
14.02.2018 IN
ORDER OF
ABOVE SAID
UDH ORDER
AND
AUTHORITY
MEETING
DECISION
DATED
29.03.2023,
AGRO-BASED
INDUSTRIAL
SINGLE PLOT
OF MINIMUM
AREA OF 4000
SQ.M. MAY BE
PERMISSIBLE
ON A MIN. OF
24M WIDE
APPROACH
ROAD WHILE
ENSURING
MIN. 18 M
WIDE
OPTIONAL
APPROACH
ROAD IF THE
SAME IS

S.No./

क्रमांक
Status/ स्थिति Status

Changed On/

स्थिति परिवर्तन
का समय

Status Changed By/ स्थिति परिवर्तन के  द्वारा Remarks/ टिप्पणी



THROUGH ANY
APPROVED
RESIDENTIAL
SCHEME.

9 FORWARDED
TO
APPLICANT/
ATP/ JEN/
ZONAL-UIT
TEHSILDAR/
AMIN/
TEHSILDAR
(REVENUE)

13/11/2024
11:59:53 AM

PRATIGYA.SONI (ZONAL/ UIT TEHSILDAR) नवीन जमाबंदी
प्रस्तुत करंे ।

10 FORWARDED
TO
APPLICANT/
ATP/ JEN/
ZONAL-UIT
TEHSILDAR/
AMIN/
TEHSILDAR
(REVENUE)

18/11/2024
09:14:37 AM

SHAITAN SINGH BHATI (AMIN) ले-आउट प्लान की
हॉर्ड कॉपी प्रस्तुत
करे ।

11 FORWARDED
BACK TO
ZONAL DC/
UIT AO

18/11/2024
11:56:19 AM

MOHAMMEDAAFAQUE.JDA@RAJASTHAN.GOV.IN
(JEN)

मौका देखा गया
मौके  पर इंडस्ट्री ज़
निर्मित है तथा
मौके  अनुसार
अनुमानित क्षेत्रफल
32250 वर्ग फीट
पर पक्की चार
दीवारी सहित टिन
शेड युक्त निर्माण
तथा (जी+2)
पक्का निर्माण
क्षेत्रफल = 4100
वर्ग फीट प्रति
फ्लोर मौके
अनुसार उपलब्ध है
तथा सड़क के
सहारे  LT विद्धु त
लाइन निकल रही
है L

12 FORWARDED
TO
APPLICANT/
ATP/ JEN/
ZONAL-UIT
TEHSILDAR/
AMIN/
TEHSILDAR
(REVENUE)

19/11/2024
07:35:43 PM

DINESH KUMAR MEENA (DC/ AO) REVERT TO
TEHSILDAR -
JODHPUR
(HARDEEP
SINGH) FOR
CLARIFICATION.

S.No./

क्रमांक
Status/ स्थिति Status

Changed On/

स्थिति परिवर्तन
का समय

Status Changed By/ स्थिति परिवर्तन के  द्वारा Remarks/ टिप्पणी



13 FORWARDED
BACK TO
ZONAL DC/
UIT AO

05/12/2024
01:00:01 AM

SYSTEM (SYSTEM) AUTO
COMPLIANCE
BY SYSTEM
(DEEMED
APPROVAL)

14 FORWARDED
TO
APPLICANT/
ATP/ JEN/
ZONAL-UIT
TEHSILDAR/
AMIN/
TEHSILDAR
(REVENUE)

05/12/2024
10:26:15 AM

DINESH KUMAR MEENA (DC/ AO) REVERT TO
TEHSILDAR -
JODHPUR
(HARDEEP
SINGH) FOR
CLARIFICATION.

S.No./

क्रमांक
Status/ स्थिति Status

Changed On/

स्थिति परिवर्तन
का समय

Status Changed By/ स्थिति परिवर्तन के  द्वारा Remarks/ टिप्पणी

 Compliance Progress / अनुपालन गतिविधि

1 DATAR SINGH RATHORE (Applicant) 22/10/2024
03:44:19 PM

 View
/Download/
देखें/
डाउनलोड

S.No./

क्रमांक
Compliance

Remarks/ टिप्पणी
Compliance given By/ स्थिति परिवर्तन के  द्वारा Compliance

given On/ स्थिति
परिवर्तन का समय

Documents

https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/0483225c-d55c-482d-9ee2-f2db8ac768cc_FORM10_UPLOAD.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/0483225c-d55c-482d-9ee2-f2db8ac768cc_FORM10_UPLOAD.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/0483225c-d55c-482d-9ee2-f2db8ac768cc_FORM10_UPLOAD.pdf
https://swcs.rajasthan.gov.in/udhclu/Upload/LU2012_UDH2024/20240926_1902ceff-5fd8-426e-a594-5ac905d6afe7/0483225c-d55c-482d-9ee2-f2db8ac768cc_FORM10_UPLOAD.pdf


2 AS PER UDH
NOTIFICATION
DATED
14.09.2020,
INDUSTRIAL
SINGLE PLOT
MAY BE
PERMISSIBLE
IN ALL LAND
USE OF
MASTER PLAN
EXCEPT FOR
THE
RESTRICTED
LAND USE
SUCH AS
PLANTATION
BELT,
ECOLOGICAL
ZONE, ECO-
SENSITIVE
ZONE,
RECREATIONAL
ZONE (PARK,
PLAY GROUND,
ETC)
HOWEVER, AS
PER B.P.C.(L.P.)
MEETING
DATED
14.02.2018 IN
ORDER OF
ABOVE SAID
UDH ORDER
AND
AUTHORITY
MEETING
DECISION
DATED
29.03.2023,
AGRO-BASED
INDUSTRIAL
SINGLE PLOT
OF MINIMUM
AREA OF 4000
SQ.M. MAY BE
PERMISSIBLE
ON A MIN. OF
24M WIDE
APPROACH
ROAD WHILE
ENSURING
MIN. 18 M
WIDE
OPTIONAL
APPROACH
ROAD IF THE

MADAN LAL SUTHAR (ATP) 23/10/2024
11:11:32 AM

S.No./

क्रमांक
Compliance

Remarks/ टिप्पणी
Compliance given By/ स्थिति परिवर्तन के  द्वारा Compliance

given On/ स्थिति
परिवर्तन का समय

Documents



SAME IS
THROUGH
ANY
APPROVED
RESIDENTIAL
SCHEME.

3 नवीन जमाबंदी
प्रस्तुत करंे ।

PRATIGYA.SONI (ZONAL/UIT TEHSILDAR) 13/11/2024
11:59:53 AM

4 ले-आउट प्लान
की हॉर्ड कॉपी
प्रस्तुत करे।

SHAITAN SINGH BHATI (AMIN) 18/11/2024
09:14:37 AM

5 मौका देखा गया
मौके  पर इंडस्ट्री ज़
निर्मित है तथा
मौके  अनुसार
अनुमानित
क्षेत्रफल 32250
वर्ग फीट पर
पक्की चार दीवारी
सहित टिन शेड
युक्त निर्माण तथा
(जी+2) पक्का
निर्माण क्षेत्रफल =
4100 वर्ग फीट
प्रति फ्लोर मौके
अनुसार उपलब्ध
है तथा सड़क के
सहारे  LT विद्धु त
लाइन निकल रही
है l

MOHAMMEDAAFAQUE.JDA@RAJASTHAN.GOV.IN
(JEN)

18/11/2024
11:56:19 AM

6 AUTO
COMPLIANCE
BY SYSTEM
(DEEMED
APPROVAL)

REVENUE TEHSILDAR 05/12/2024
01:00:01 AM

S.No./

क्रमांक
Compliance

Remarks/ टिप्पणी
Compliance given By/ स्थिति परिवर्तन के  द्वारा Compliance

given On/ स्थिति
परिवर्तन का समय

Documents

 Remarks/ टिप्पणी (Max- 1500 characters) *

Enter Remarks/ टिप्पणी दर्ज करें

Withdraw  Close



Permission of use of Agricultural Land for Non-Agricultural Purposes and Allotment
(90-A)

 Authorized Officer Details/ प्राधिकृ त अधिकारी का विवरण

Application No./ आवेदन संख्या LU2012/JOD/2024-25/102778

Application Date/ आवेदन तिथि 05/01/2025 05:18 PM

SSOID/ एसएसओआईडी ADV.DATARSINGH

Development Authority/ विकास प्राधिकरण JODHPUR DEVELOPMENT AUTHORITY

Zone/ ज़ोन ZONE-06

Current Status/ वर्तमान स्थिति FORWARDED TO ZONAL DC/ UIT AO (06/01/2025 11:40 AM)

 (A) Applicant Details/ आवेदक का विवरण

1. REKHA KA
NKARIYA

SURESH KA
NKARIYA

WIFE HINDU FEMALE OSWAL 07, SAMARTH
NAGAR, JALA
M VILAS PAO
TA B ROAD J
ODHPUR

S. No./

क्र.सं.
Name/ नाम Father's/ Husb

and Name/

पिता/ पति का
नाम

Relation/ सम्बंध Religion/ धर्म Gender/ लिंग Caste/ जाति Full Address/

पूरा पता
Photo/ फोटो

State/ राज्य RAJASTHAN

District/ ज़िला JODHPUR

Tehsil/ तहसील JODHPUR

Urban/ Rural/ शहरी/ ग्रामीण URBAN

City/ Block/ शहर/ ब्लॉक JODHPUR

Ward No./ Gram Panchayat/ वार्ड संख्या/ ग्राम पंचायत NONE

Mobile Number/ मोबाइल नंबर 9414484623

Email-ID/ ई-मेल आईडी DSKHARIYA@GMAIL.COM

 (B) Applied Land Details/ आवेदित भूमि का विवरण

Land Category/ भूमि श्रेणी WITHIN MUNICIPAL CORPORATION/ नगर निगम सीमा के  भीतर

Land Purpose/ भूमि का उपयोग INDUSTRIAL/ औद्योगिक

Group Housing/ Flats/ ग्रुप हाउसिंग/ फ्लैट्स NO

Situated on 60 feet or more broadly road or corner/ 60 फीट या
उससे अधिक चौड़ी सड़क या कॉर्नर पर स्थित है

NO

Land Use/ भू-उपयोग AGRO BASED INDUSTRIES

Type of Application/ आवेदन का प्रकार INDIVIDUAL/ वैयक्तिक

Authorized Signatory Name/ अधिकृ त हस्ताक्षरकर्ता का नाम NA

UDH DEPARTMENT
GOVERNMENT OF RAJASTHAN

1/6/25, 12:14 PM UDH Department

https://swcs.rajasthan.gov.in/udhclu/FormView.aspx?ID=MTM4NTM4 1/5



1 JODHPUR/
जोधपुर

DESURIAN
KHAROLA
N/ देसूरिया
खारोलान

33/1 PART AREA O
F KHASRA/ ख
सरा का भाग
क्षेत्र

0.5099 HE
CTARE

REKHA KA
NKARIYA
W/O SURE
SH KANKA
RIYA

5099.00 356930.00

            Total 5099.00 356930.00

S. No./

क्र.सं.
Tehsil/ तह
सील

Revenue Villag

e/ राजस्व ग्राम
Khasra/ Aarji/ Ch

uk/ Murabba Nu

mber/ खसरा/ आ
रजी/ चक् / मुरब्बा

नंबर

Khasra Type/ ख
सरा का प्रकार

Rakba of lan

d/ भूमि का र
कबा

Khatedar De

tails/खातेदार
का विवरण

Area as per Khas

ra (In Sq Mts)/

खसरा के  अनुसार
क्षेत्रफल (वर्गमीट

र)

Premium Amoun

t / प्रीमियम राशि
(₹)

 (C) Land Area Calculation/ भूमि क्षेत्र की गणना

Land Area Type/ भूमि क्षेत्र का प्रकार SINGLE PATTA/ एकल पट्टा

1. Total Area/ कु ल क्षेत्र 5099.03 100.00

2. Area under sector road/master plan road/ highway, etc.( surrender deed shall
be taken from the applicant)/ सेक्टर रोड / मास्टर प्लान रोड / हाईवे, आदि के  तहत क्षेत्र
(आवेदक से आत्मसमर्पण विलेख लिया जाएगा )

0 0.00

3. Facility Area of sector/master plan @ 5% (if applicable) ( surrender deed shall
be taken from the applicant)/ सेक्टर / मास्टर प्लान की सुविधा क्षेत्र @ 5% (यदि लागू हो)
(आवेदक से आत्मसमर्पण लिया जाएगा)

0 0.00

Net Plot Area/ नेट प्लॉट क्षेत्रफल 5099.03 100

Details of Calculation of total plot area is as per sheet/ कु ल भूखंड क्षेत्र की गणना का विवरण शीट के  अनुसार

S.No.

/

क्र.सं.

Particulars/ विवरण Area (In Sq

Meters)/

क्षेत्रफल (व.मी.)

Percenta

ge/

प्रतिशत

 (D) Other Land Details/ अन्य भूमि विवरण

1/6/25, 12:14 PM UDH Department

https://swcs.rajasthan.gov.in/udhclu/FormView.aspx?ID=MTM4NTM4 2/5



1. Is there any HT/LT line or transformer in the plot
boundary or within 50 mt. surrounding/ क्या भूखण्ड की
सीमा अथवा 50 मीटर की परिधि में कोई एच.टी/एल.टी.लाईन
अथवा ट्रॉ सफार्मर विद्यमान है ?

NO

2. HT Capacity/ एचटी क्षमता N/A

3. Whether applied land is under acquisition under the
provisions of Land Acquisition Act, 1894 (Act No. 1 of
1894) ?/ क्या आवेदित भूमि भूमि अवाप्ति अधिनियम,1894
(1894 का अधिनियम संख्या 1) की उपलब्धि के  अधीन
अवाप्ताधीन है ?

NO

4. Whether proceedings are pending under the Urban
Land (Ceiling and Regulation) Act, 1976 in respect of
the land applied ?/ क्या आवेदित भूमि के  संबंध में नगर भूमि
(अधिकतम सीमा और विनियमन) अधिनियम, 1976 के  अधीन
कार्यवाहिया लंबित है?

NO

5. Whether the land is declared surplus or for which
proceeding are pending under the Rajasthan
Imposition of Ceiling on Agricultural Holdings Act, 1973
or Under the repealed Chapter IIIB of the Rajasthan
Tenancy Act, 1955/ क्या आवेदित भूमि अधिशेष घोषित की गई
है या जिसके  लिए राजस्थान कृ षि जोतो पर अधिकतम सीमा
अधिरोपण अधिनियम,1973 या राजस्थान अभिघृति
अधिनियम,1955 के  निरसित अध्याय प्प्प् ख के  अधीन कार्यवाहिया
लंबित है ?

NO

6. Whether the land belongs to deity, Devasthan
Department any public trust or any religious or
charitable institution or a wakf ?/ क्या आवेदित भूमि देवता,
देवस्थान विभाग, कोई लोक न्यास, या किसी धार्मिक या पूर्त संस्था
या किसी वक्फ से संबंधित है?

NO

7. Is the applied Land is within 50 mt. of Railway
boundary/ क्या आवेदित भूमि रेल्वे सीमा की 50 मीटर की
परिधि में स्थित है?

NO

8. If applied Land is near NH/SH/PWD Road/ Revenue
Road , provide the name , category and width of the
Road (in mt.)/ यदि आवेदित भूमि राष्ट्री य राजमार्ग/राज्य
राजमार्ग/ पी.डब्ल्यू.डी. सडक/ राजस्व रास्ते के  पास है तो संबंधित
सडक का नाम, श्रेणी एवं चौडाई (मीटर में)।

APPLIED LAND AS ON 12 METER WIDE ROAD

9. Whether Court Cases are pending in respect of the
applied land ?/ क्या आवेदित भूमि के  संबंध में किसी न्यायालय
में कोई प्रकरण लंबित है ?

NO

10. Width of the avaliable approach road to applied land as
per site (in meters)/ आवेदित भूमि हेतु विद्यमान पहुंच मार्ग की
चौड़ाई (मीटर में)

12

11. Area of the Land falling under master plan/ sector plan/
road are network plan to be surrendered free of cost (in
Sq.mtrs.)/ मास्टर /सैक्टर/जोनल/ रोड नेटवर्क  प्लान में प्रस्तावित
सडकों के  अधीन आने वाली भूमि का क्षेत्र जो निःशुल्क समर्पित
किया जाना है (वर्गमीटर में)

0

12. Net area of the Scheme/Layout Plan/ Single Plot (In Sq
Meters)/ योजना/ले-आउट प्लान/एकल पट्टे  का क्षेत्रफल (व.मी.
में)

5099.03

13. Land use of applied Land as per master plan/ मास्टर
प्लान के  अनुसार आवेदित भूमि का भू-उपयोग

AGRO BASED INDUSTRIES

14. Width of approach road width as per Master /Sectoral/ 12

1/6/25, 12:14 PM UDH Department
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. dt  o  app oac  oad dt  as pe  aste  /Secto a /
Zonal Plan (in mt.)/ मास्टर/सैक्टर/जोनल प्लान के  अनुसार
पहुच मार्ग की चौडाई (मीटर में)

15. Existing road width at site in meters/ साइट पर मौजूदा
सड़क की चौड़ाई (मीटर में)

12

16. Is there any Gas line in the plot boundary or within 50
mt. surrounding/ क्या भूखण्ड की सीमा अथवा 50 मीटर की
परिधि में कोई गैस लाईन विद्यमान है ?

NO

17. Is there any Petroleum line in the plot boundary or
within 50 mt. surrounding/ क्या भूखण्ड की सीमा अथवा 50
मीटर की परिधि में कोई पैट्रो लियम लाईन विद्यमान है ?

NO

18. Whether Land falling under the Water bodies, Lakes,
Reservoirs, dam including the land falling under
submergence and flow area of Pond/ River/ Nallah/
Lake etc or land being use as any cremation/ burial
ground ?/ क्या भूमि जल निकायों, झीलो, जलाशयों, जल भराव
क्षेत्र के  अधीन आने वाली भूमि को सम्मिलित करते हुए, बाध और
तालाब/नदी/नाले/झील आदि के  बहाब क्षेत्र या किसी शमशान /
कब्रिस्तान के  रूप में प्रयुक्त की जा रही भूमि के  अधीन आती है ?

NO

19. Whether applied land is under Stay Order or Injunction
Order passed by any Competent Court ?/ क्या आवेदित
भूमि के  संबंध में किसी सक्षम न्यायालय द्वारा रोक आदेश या
व्यादेश पारित किया गया है ?

NO

20. Whether applied land is affected with Abdul Rahman
Case ?/ क्या आवेदित भूमि अब्दुल रहमान प्रकरण से प्रभावित है?

NO

21. Any other relevant information/ कोई अन्य सुसंगत सूचना -

 (E) Enclosures with application(Self Attested)/ आवेदन के  साथ संलग्नक (स्वप्रमाणित)

1. Certificate of Registration under Rajasthan Township Policy
- 2010 (if applicable)/ राजस्थान टाउनशिप पॉलिसी, 2010 के
अधीन रजिस्ट्री करण प्रमाण पत्र (यदि लागू हो तों)

06/01/2025 11:31:07 AM

2. Certified Copy of the orders of Competent Authority for
Change in Land Use, whereever it is required/ भू-उपयोग
परिवर्तन के  लिए सक्षम प्राधिकारी के  आदेश की प्रमाणित प्रति, जहॉ
कही अपेक्षित हो

06/01/2025 11:31:07 AM

3. Certified copy of documents viz. sale deed, etc . in support
of ownership and details of applied land/ स्वामित्व के  समर्थन
में दस्तावेजों की प्रति जैसे राजस्व जमाबंदी एवं खसरा नक्शा (पटवारी
द्वारा प्रमाणित) और आवेदित भूमि के  ब्यौरे

05/01/2025 05:21:42 PM

4. Layout plan or Master Development Plan (2011- 2025) with
superimposition of applied land/ अभिन्यास योजना/ मास्टर
योजना (2011-2025) भूमि के  सुपरइम्पोजिशन के  साथ

06/01/2025 11:31:07 AM

5. Layout plan (Road Network Plan) or (Sector Plan) (2011-
2025) with superimposition of applied land/ ले आउट प्लान
(रोड नेटवर्क  प्लान) या (सेक्टर प्लान) (2011-2025) भूमि के
सुपरइम्पोजिशन के  साथ

06/01/2025 11:31:07 AM

6. Layout Plan (Site Plan in case of Single Patta)/ ले-आउट प्लान
(एकल की स्थिति में साईट प्लान) (Only .dwg file)

06/01/2025 11:31:07 AM

Sr.No./

क्रमांक
Attachment Name/ संलग्नक (स्वप्रमाणित) का नाम Document Uploaded Date/

दस्तावेज़ अपलोड करने की तिथि
Data/ निर्दिष्ट

1/6/25, 12:14 PM UDH Department
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7. Survey Plan within 200 mt. radius (showing all the
Construction with their Use, Railway Lines, Drains, Gas /
Petroleum Lines, HT/LT Lines etc) / आवेदित भूमि के  200 मीटर
की परिधि का सर्वे मानचित्र (आस-पास के  निर्माण एवं भू-उपयोग की
स्थिति, रेल्वे लाईन, गैस/पेट्रो लियम लाईने, एच.टी./एल.टी. लाईने आदि
को दर्शाते हुये) (Only .dwg file)

06/01/2025 11:31:07 AM

8. Applied land location of Google Earth / GPS Co-ordinates
of the applied Site (.kml / .kmz file) / आवेदित भूमि को गूगल
मानचित्र पर अंकित कर/जी.पी.एस. कॉर्डिनेट्स (Only .kml/ .kmz
file)

06/01/2025 11:31:07 AM

9. Identity proof of the khatedar/applicant/ खातेदार / आवेदक
की पहचान का सबूत (PAN Card/ Aadhaar Card/ Driving
License)

05/01/2025 05:21:42 PM

10. Current Jamabandi which is not more than 7 days old from
the date of application/ वर्तमान जमाबंदी जो आवेदन तिथि से
अधिकतम 7 दिवस से ज्यादा पुरानी न हो

05/01/2025 05:21:42 PM

11. Marking in drawing file in Map and Revenue Map/ ड्रा इंग
फाइल में मैप और रेवेनुए मैप में मार्किं ग

05/01/2025 05:21:42 PM

12. Affidavit from applicant/ आवेदक से शपथ पत्र 05/01/2025 05:21:42 PM

13. Compensation Bond/ मुआवजा बॉन्ड 05/01/2025 05:21:42 PM

Sr.No./

क्रमांक
Attachment Name/ संलग्नक (स्वप्रमाणित) का नाम Document Uploaded Date/

दस्तावेज़ अपलोड करने की तिथि
Data/ निर्दिष्ट

 (F) Fees Details/ फीस विवरण

Premium Amount Payable / प्रीमियम देय राशि (₹) (10%) 35693/-

Status/ स्थिति Transaction successful

Receipt No./ रसीद संख्या 127115849

Transaction Date/ लेन-देन की तारीख 06/01/2025 11:40 AM

Bank Name/ बैंक का नाम ICICI pg powered by Billdesk

View /Download Receipt/ रसीद देखें/ डाउनलोड View /Download

 Application Progress / आवेदन गतिविधि

1 INITIATED AND PREMIUM
AMOUNT PENDING

05/01/2025 05:18:46 PM DATAR SINGH
RATHORE (APPLICANT)

2 FORWARDED TO ZONAL
DC/ UIT AO

06/01/2025 11:40:07 AM DATAR SINGH
RATHORE (APPLICANT)

S.No./

क्रमांक
Status/ स्थिति Status Changed On/ स्थिति

परिवर्तन का समय
Status Changed By/ स्थिति

परिवर्तन के  द्वारा
Remarks/

टिप्पणी

Withdraw  Close

1/6/25, 12:14 PM UDH Department
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